
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretarait)

subject: Promotion of Process Servers to the post Junior Assistants under

Promotion quota.

Order No.: 7rr
Dated: 3o.o8.zo17

After considering the eligibility of the Process Servers at

provincial level, following Process servers of Jammu Province are

temporarily promoted to the post of Junior Assistants under promotion

quota in the grade of Rs. 52oo-2o2oo with Grade Pay of Rs. rgoo:-

'' 2 I Mehmood Hussain Shah
i ii,t., f uae" cnuri, Suiinr.ot"

NOte: The posting orders of thc

(B)'Order)
promotees shall be issued separatel-v-.

I Munsiff Court, Gool 
I

PDI Court, Kishtwar I

5"tl-
(Jarn'ad Ahmad)

3 ]Tr"de. Si"gh,-

Ajit Kumar Dutt

Girish Kumar

Gopi Nath Thakur

, Cf M Court, Doda

Sub ludge Court, Bhaderwah

Spl. Railway Magistrate Cou

a
Munsiff Court, Thatri

Cf M Court, Doda

I CJM Court, Kishtwar

Principal Secretary to
Hon'ble the Chief Justice

No.: tQ2o - 3o lPsy-:g Dated: 3o -oB -eolft
CopA to the:

1. Registrar General, High Court of J&K, Srinagar for infbrmation.
z. Registrar Vigilance, IJ igh Coult of ,I&K, Srinagar for infot'mation.

3-9. Principal District & Sessions,ludge, tlhadent'ah/,lammu/ Poonch/Udhampur
Ramban/ Reasi/Kishtuat' tor information.

to. -Order File.
., tt/ Incharge, NIC, High Court wing, Srinagar
\/ Order in the High Cottrt rtebsite.

7 Rohit Kotwal

Ashfaq Ahmed

10 I Baber Singh

11 Hardev Singh

12 
*S*,teeisingfr

Altaf Hussain

i Munsif,f Court, Katra 
I

-TVf rngff C*.t, fvf 
"frore 

---i

nloint Registr4r'Fd* ,.&44,u1ff

oading the aforesaid

Munsiff Court, Gandoh

Sri Krishan

I PDf Court, Reasi 
i


